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Subject: Notification of Authorised Officer under Section 47 (5) of FSS Act, 2006 and Regulation 13
(1) of FSS (Imports) Regulations, 2017-reg.

In continuation of the previous orders issued regarding notification of the Authorised Officers. The
Competent Authority hereby notifies the following FSSAI officials as Authorised Officers for the following
locations in addition to their existing jurisdictions of points of entry, in line with the provisions contained
in Section 47 (5) of FSS Act, 2006 and Regulation 13 (1) of FSS (Imports) Regulations, 2017 for imported
food clearance at food import entry points mentioned below:

S.N | Name of Authorised | Link Officer Location Point of Entry Port
0. Officer Code
1 Sh. Saroj Kumar | Smt. Payal Maji, | Kolkata Petrapole Land Port | INPTPB
2 Mehar,  Assistant | Assistant Director Ghajadhanga Land | INGJXB
Director Port
3 AISL ICD Durgapur | INDURG6
4 Raxaul Raxaul Land Port, | INRXLB
Bihar
5 Mangalore SEZ Mangalore INMAQ6
6 M. K N Dianys, SEZ KIADB | INMQKG6
Deputy Director
Mangalore
7 Sh. Jesto George, | Sh. Saroj Kumar | Guwahati ICD Guwahati | INAMG6
Deputy Director Mehar, Assistant (Amingaon), Assam
Director
8 Sh. Bharat Pachicia, | Link-1: Sh. Ashok k | Delhi ICD Barhi INRUG6
Deputy Director Patel
9 puyy P55 S DR [CD-Modinagar | INMUZ6
AD (Rori)
10 ICD-Piyala INBFR6
11 Dr. M. Kannan, | Dr. V Vivek, | Chennai NDR SEZ INNPK6
12 | Deputy Director Assistant Director SEZ Sri City INTAS6
13 SEZ CCL Products | INSPC6
(India Limited)
14 | Sh. Kumaresan, | Dr. Barnirajan | Bangalore ICD Hosur INHSU6
Chandrashekar, Chandran, Assistant
Assistant director Director
15 | Sh. Nagendranath | Sh.  Balu  Naik | Vishakhapatnam | SEZ Dr. Reddy Lab | INVZR6
R Assistant | Kedhvath, Deputy
Director Director

2. This Order will be effective with immediate effect.

(Ganji Kamala Vardhana Rao, 1AS)

CEO, FSSAI




To:- (For information and necessary action)

1. All Stakeholders for information and compliance.

2. The Director General, DGFT

3. Joint Secretary CBIC

4. Additional Director General (ICEGATE) abhinav.gupta@gov.in for integration of above POEs
in [CEGATE and FICS to the referral of food BOEs for FSSAI clearance.

5. Additional Director General (Systems) akhil.khatri@icegate.gov.in for information and
needful action

6. MD & CEO NSDL for integration of SEZ POE with FSSAI FICS

7. Pr. ADG, NCTC Mumbai rmcc-admn(@gov.in

8. The Additional Director General, Risk Management Division, CBIC

9. Director(Customs), CBIC
10. Commissioner (Single window project, CBIC)
11. All regional Directors, FSSAI for Compliance.

Copy to:-
1. Executive Director (HR), FSSAI
2. Executive Director (Regulatory Compliance, TICD, Regional Office), FSSAI
3. CITO, FSSAI-HQ (For uploading on the FSSAI Website)
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